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WELCOME TO PARLIAMENTARY DELEGATION
FROM FINLAND
MADAM SPEAKER: Hon. Members, at the outset, I have to make an
announcement.

On my own behalf and on behalf of the hon. Members of the House, I have
great pleasure in welcoming His Excellency, Mr. Eero Heinaluoma, Speaker of the
Parliament of Finland and the members of the Parliamentary Delegation from
Finland, who are on a visit to India as our honoured guests.

They arrived in India on Monday, 23™ April 2012. They are now seated in
the Special Box. We wish them a happy and fruitful stay in our country. Through
them we convey our greetings and best wishes to His Excellency the President, the

Parliament, the Government and the Friendly people of Finland.
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11.02 hrs

OBITUARY REFERENCES
MADAM SPEAKER: Hon. Members, I have to inform the House of the sad
demise of two of our former colleagues, Shri Dinesh Pratap Singh and Shri N.K.P.
Salve.

Shri Dinesh Pratap Singh was a Member of the First and Second Lok
Sabhas from 1952 to 1962 representing the Bahraich (East) and Gonda
Parliamentary Constituencies of Uttar Pradesh respectively.

Shri Dinesh Pratap Singh took keen interest in social upliftment of the
weaker sections of the society and worked tirelessly for the spread of Khadi. He
was founder of various educational and other social institutions.

Shri Dinesh Pratap Singh passed away on 17 February 2012 at the age of 85
at Lucknow.

Shri N.K.P. Salve was a Member of the Fourth and Fifth Lok Sabhas from
1967 to 1977 representing the Betul Parliamentary Constituency of Madhya
Pradesh. He was also a Member of Rajya Sabha for four consecutive terms from
1978 to 2002.

A distinguished Parliamentarian, Shri Salve served as a member and
Chairmen of various Parliamentary Committees. Shri Salve was Minister of State
for Information and Broadcasting from 1982 to 1983; Minister of State
(Independent Charge) in the Ministry of Steel and Mines from 1983 to 1984;
Minister of State for Parliamentary Affairs during 1984 and Minister of Power
from January 1993 to May 1996 in the Union Cabinet. He also served as
Chairman, Ninth Finance Commission with Cabinet rank.

Shri Salve was actively associated with Cricket administration for several

years. He served as President, Board of Cricket for Cricket in India and
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Chairman, Asian Cricket Council. The prestigious Challenger Trophy of India
was named after him.

A widely-traveled person, Shri Salve was a member of the Indian
delegation to the International Convention of “Peace in Ocean” held in Malta in
1970.

Shri N.K.P. Salve passed away on 1 April 2012 at the age of 90 in Delhi.

We deeply mourn the loss of our friends and I am sure the House would
join me in conveying our condolences to the bereaved families.

The House may now stand in silence for a short while as a mark of respect
to the memory of the departed.

11.03 hrs.

The Members then stood in silence for a short while.
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... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Madam, I have given a notice to
suspend the Question Hour... (Interruptions)
MADAM SPEAKER: I have received it. I will allow you in the ‘Zero Hour’.

... (Interruptions)
MADAM SPEAKER: The notices for adjournment motions are rejected.

... (Interruptions)
MADAM SPEAKER: I have rejected your notice for adjournment motion. I will
allow you to speak in the ‘Zero Hour’.

... (Interruptions)
MADAM SPEAKER: Mr. Thambidurai, I have received your notice. I will allow
you in the ‘Zero Hour’.

... (Interruptions)
JeAET WRISAT ¢ 3T 90 W18V

.. (e

MADAM SPEAKER: Yes, Mr. Jaswant Singh, please.

... (Interruptions)
e [RST ¢ U S 1Y

.. (eraE)

MADAM SPEAKER: Nothing else will go on record. I will allow you to speak in
the ‘Zero Hour’.

(Interruptions)”...
MADAM SPEAKER: Yes, Mr. Jaswant Singh, please.

... (Interruptions)
SHRI JASWANT SINGH (DARJEELING):  Madam, I would like to make a

submission... (Interruptions)

* Not recorded
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MADAM SPEAKER: I have received your notice. I will definitely allow you in
the ‘Zero Hour’. Thank you.
... (Interruptions)
Y WA ¢ 377 [T 9 18T
.. (o)
N ARIGAT ¢ A W U IS H A9 gyl g oA 916 Wl 9T I @ gl S
EESCARECERRCI I
()
MADAM SPEAKER: Nothing will go on record.
(Interruptions)” ...
MADAM SPEAKER: Q. No. 261. Shri Bharat Ram Meghwal Not present.
Shri Haribhau Jawale

* Not recorded
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(Q -261)
2N RS T : 7ee HelQdl, PV IUE DI AU AN F < & (B R a9

SATET 3R USdl 2l ... (a9™) 37ede Heledl, 39 WBR Bl DY IAE b Aa-Fafa o
Tad Ny I 3@ Tb fHaE B B HAS WA BT Gl AT BT I$T ol HUNT A T &

gAT &1 O Pl & ER # BUN BT IUE 37 AT 9 WRDBR 7 HUN BT aia dg B e

3R o9 fFAMl & BR | HUN el AT 99 ARBR - HU BT AT Yo DR (a7] rege
wereE, Y & A @ aR A 2@ /@ 21 A & aR A Are w3 qEed 7 U FE g, o

SR | Pl © fF 39 Al 292 ARG Hifed e A1 BT ST 819 drell gl ... (aem) aree

HEIGAT Y8 AT I el 27... (Jaum)
e WRGAT ¢ HUAT, AT AT I Yfoy|

. ()
#t RS FMae: PR 89X U &I =T 8 T8l e a1 89 F91 g9l o § Ud 'e
Wb & fog aiferg | ... (sraem)
L& HARGAT ¢ HUAT, 3T A 9% Yo |

. ()
N RS Trael: e wEledl, § MY b W § AW WA S | g d9red g (@
WBR 7 g9 g Hifed e A T e b1 S Aoy forr & S 98 fhaw 9wy #
TRIAE HA? AT fFTd B & aR § TI8H d1Ss BRIBGH 81 b 9 -l Sded ARyl
Tq T ScA1ED [P Bl BRISI WY BT JHAH 8l %6l &l § 73 #eled § Yu Aredl §
fép T 1 gR1 Rt R & Iy SfiR =AM 1 Seq ¥ Sies AT R § WReR b wwa
S? = W S R o ® @R 9 A ger s L (Srar)

AL HENSAT ¢ HUAT MY IO W TR S8y
GELI)

MADAM SPEAKER: Please go back.

... (Interruptions)
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PROF. K.V. THOMAS: Madam, our production estimate for the year is 252 lakh
tonn es. Our internal consumption is to the tune of 220 lakh tonnes. In the year
2011-12, we have allowed the exports under OGL IV to the tune of 10 lakh tonnes
and under OGL V another 10 lakh tonnes.

The EGOM has approved OGL VI by which another 10 lakh tonnes will be
exported. About 20 lakh tonnes under OGL IV and V have been exported as per
the existing norms. The last OGL VI export will take place as per the norms to be
decided by the EGOM... (Interruptions)

MADAM SPEAKER: Hon. Members, please go back and take your seats.
... (Interruptions)

MADAM SPEAKER: Please take your seat.
... (Interruptions)

I TR ;¢ Y 9Y 93 S8Ul

()
MADAM SPEAKER: Please go back.

... (Interruptions)
T HEISAT : (T @S A BIgT| 3T AW 98 S8v|

.. (o)

MADAM SPEAKER: Nothing will go on record.

(Interruptions)” ...
MADAM SPEAKER: Please go back.

... (Interruptions)
MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.
11.11 hrs

The Lok Sabha then adjourned

till Twelve of the Clock.

* Not recorded
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock
(Madam Speaker in the Chair)

12.00 hrs
REFERENCE BY THE SPEAKER

India’s successful launch of Agni-V Missile and
National Panchayati Raj Divas

MADAM SPEAKER: Hon. Members, on 19 April 2012, India successfully
launched the Agni-V missile from a test range off the coast of Odisha. The
surface-to-surface missile having a strike range of 5000 kms. is hailed as a major
leap forward in India's missile technology and military deterrent capabilities. With
the launch, India has now joined the elite club of nations possessing
Intercontinental Ballistic Missile capabilities.

The House extends its heartiest congratulations to the Indian scientists on
their achievement and wishes them success for all their future endeavours.

Hon. Members, today is the National Panchayati Raj Divas. On this day,
19 years ago, Mahatma Gandhi's dream of Gram Swaraj concretized into reality
with the coming into force of the Constitution (73rd Amendment) Act, 1992 on 24
April, 1993. This indeed has been an epoch making measure in our democratic
polity. Panchayati Raj devolves power to the people at the village level with a
view to strengthening the very roots of democratic system in our country. Let us
on this occasion extend our good wishes to elected representatives of Panchayats

and Panchayati Raj Institutions to strengthen democracy in our country.
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12.03 hrs.
PAPERS LAID ON THE TABLE

... (Interruptions)
MADAM SPEAKER: Now, Papers to be laid.

... (Interruptions)
THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): I beg to lay on
the Table a copy of the Bureau of Indian Standards (Recruitment to Scientific
Cadre) Amendment Regulations, 2012 (Hindi and English versions) published in
Notification No. G.S.R. 278(E) in Gazette of India dated 2™ April, 2012 under
Section 39 of the Bureau of Indian Standards Act, 1986.... (Interruptions)

(Placed in Library, See No LT-6552/15/12)
MADAM SPEAKER: Nothing else will go in record.
(Interruptions)” ...
THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (PROF. SAUGATA ROY): I beg to lay on the Table:

(1) (1) A copy of the Annual Accounts (Hindi and English versions) of the
Delhi Development Authority, New Delhi, for the year 2010-2011,
together with Audit Report thereon.

(i1)) A copy of the Review (Hindi and English versions) by the
Government on the audited accounts of the Delhi Development
Authority, New Delhi, for the year 2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above. ... (Interruptions)

(Placed in Library, See No. LT-6553/15/12)

* Not recorded
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): I beg to lay on the Table:
(1) A copy each of the following papers (Hindi and English versions) under
article 151(1) of the Constitution:-
(1) Report of the Comptroller and Auditor General of India, Union
Government — (No. 27 of 2011-12)-Department Revenue (Direct
Taxes) for the year ended March, 2011.
(Placed in Library, See No. LT-6554/15/12)
(i1))  Report of the Comptroller and Auditor General of India, Union
Government — (No.l of 2011-12)-Accounts of the Union
Government for the year ended March, 2011.
(Placed in Library, See No. LT-6555/15/12)
(2) A copy each of the following papers (Hindi and English versions):-
(1) Union Government-Finance Accounts for the year 2010-2011.
(Placed in Library, See No. LT-6556/15/12)
(i1))  Union Government-Appropriation Accounts (Civil) for the year
2010-2011.
(Placed in Library, See No. LT-6557/15/12)
(111)  Union Government-Appropriation Accounts of the Defence
Services for the year 2010-2011.
(Placed in Library, See No. LT-6558/15/12)
(iv)  Union Government-Appropriation Accounts (Postal Services) for
the year 2010-2011. ... (Interruptions)
(Placed in Library, See No. LT-6559/15/12)
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PN AFGT § AT FA FAT WET THIHI0T AN FAAT | A F7At (ST, AR I /E) :

N (ON

TefRId U5 T Yol UR ¥l §:--

feme weledl, §
(1) Wit rfafH, 1956 @ ORT 619% B SUIRI(1) & fawia f=iferRad vl &t va-
U Tfa (R dorm IRIeh dvamsu):--
(vp) g faer fm fafiics, daRed @ a9 2010-2011 & HRIGII Bl IRBR
ST Sl |
@) gy fden fFm fafics, daRed &1 ad 2010-2011 &1 9IS HfrdeT,
ETRIfAT oRd q21 39 R FRizs-weerares o femfori|
2 S (1) ¥ IfcaRad g=T P FHT Ued W @H H Y fAeva & HRO SN aTell
faaRor (fe=it q2m 3RSt Hvanso)
I(Placed in Library, See No. LT-6560/15/12)

12.03 %4 hrs
STANDING COMMITTEE ON FINANCE
51° to 55™ Reports

SHRI YASHWANT SINHA (HAZARIBAGH): I beg to present the following

Reports (Hindi and English versions) of the Standing Committee on Finance

(2011 - 12):

(1)  Fifty-first Report on Demands for Grants (2012-13) of the Ministry of
Finance (Departments of Economic Affairs, Expenditure, Financial
Services and Disinvestment).

(2)  Fifty-second Report on Demands for Grants (2012-13) of the Ministry of
Finance (Department of Revenue).

(3)  Fifty-third Report on Demands for Grants (2012-13) of the Ministry of
Planning.

(4)  Fifty-fourth Report on Demands for Grants (2012-13) of the Ministry of

Statistics and Programme Implementation.
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(5)  Fifty-fifth Report on Demands for Grants (2012-13) of the Ministry of
Corporate Affairs. ... (Interruptions)

12.03 %: hrs

STANDING COMMITTEE ON EXTERNAL AFFAIRS
12" Report

1. Wen Rig (Faer):  srege #EG, # a¥ 2011-12 & g yarfl IR R w5 1ad &
3Gl @ A & Hdg H Ald ufaded (1541 dre |qwn) H sfdfde RwIiRell )R WHR gRT
PI-TT-HREAE B N # el Al ddeft wmft afafa @ areat uftdes (=S qor <R

RIDRUT) YR BRel gl




24.04.2012 19

12.14 hrs
PIRACY BILL, 2012 *

... (Interruptions)
MADAM SPEAKER: Item No. 9 — Shri E. Ahamed. Nothing else will go in
record.

(Interruptions)™...
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
AND MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI E. AHAMED): Madam, on behalf of Shri S.M. Krishna,
I beg to move for leave to introduce a Bill to make special provisions for
suppression of piracy and to provide for punishment for the offence of piracy and
for matters connected therewith or incidental thereto.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to make special provisions
for suppression of piracy and to provide for punishment for the
offence of piracy and for matters connected therewith or incidental
thereto.”

The motion was adopted.

SHRI E. AHAMED: I introduce the Bill.

E

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 24.4.12
** Not recorded
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... (Interruptions)

MADAM SPEAKER: Now, we shall take up ‘Zero Hour’.
Shri Jaswant Singh.

... (Interruptions)
MADAM SPEAKER: Please go back to your seats. Nothing will go on record
except what Shri Jaswant Singh says.

(Interruptions)” ...
SHRI JASWANT SINGH (DARJEELING):  Madam, I would make an appeal
to you that I have not done ever earlier. . ... (Interruptions) 1 have given a notice
for suspension of Question Hour to discuss a very important matter.
(Interruptions) The matter is about the defence preparedness of our country as also
the combat effectiveness of our Armed Forces. Unfortunately, because of the
disturbance, I could not refer to what I have to say. ... (Interruptions) Madam, I
appeal to you that the Government must come clear on this issue and we must be
given an opportunity to discuss the entire spectrum of our concern in a proper
manner without this disturbance, which is really an aberration that the Ruling
Party Members ... (Interruptions) 1 cannot compete with that noise. I do no more
than to appeal to you to direct the Government so that we can have a proper

discussion on this matter. ... (Interruptions)

* Not recorded
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1280 RE: REPORTED ABDUCTION OF COLLECTOR OF

SUKMA DISTRICT IN CHHATTISGARH
MADAM SPEAKER: Now, Dr. M. Thambidurai.

... (Interruptions)

DR. M. THAMBIDURAI (KARUR): Madam, the Collector of Sukma District in
Chhattisgarh, Shri Alex Paul Menon was abducted by the Maoists on 21* April,
2012 while he was on official inspection in a remote village. ... (Interruptions)
Madam, it is unfortunate that an officer, when he was on official tour, was
abducted by the Maoists. It will create some kind of a bad atmosphere and also
create demoralization amongst the Executive Officers and the IAS Officers.
(Interruptions) Madam, already the Chief Minister of Tamil Nadu has written a
letter to the hon. Prime Minister to take necessary action and also to see that this
Collector is released from the custody of the Maoists. The family members of the
Collector appealed to the Government of India and also the State Government to
ensure that Shri Menon is released from the Maoists. Madam, this is a very
important matter. ... (Interruptions) Recently, in Odisha also, one MLA had been
abducted, and we do not know as to what happened to him. Such incidents are
taking place in India. Therefore, it is high time that the Home Minister and the
Government of India must come forward to see as to how to tackle the problem of
Maoists, and also see that this Officer, Shri Alex Paul Menon, is released from the
custody of the Maoists at the earliest. That is my humble request.
(Interruptions)
MADAM SPEAKER: Now, Shri T.R. Baalu.
SHRI T.R. BAALU (SRIPERUMBUDUR):  Madam Speaker, it is highly
unfortunate that the Collector of Sukma District in Chhattisgarh, Shri Alex Paul
Menon was abducted by the Maoists last week. ... (Interruptions) The entire
Tamilians are very much worried about his life. ... (Inferruptions) A statement

has already been issued by our leader, Dr. Kalignar Karunanidhi requesting the
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Central Government to kindly intervene in this matter and ensure his safe return.
... (Interruptions) Madam, this is not the first time such incidents are happening.
Such incidents happened elsewhere also and also in Chhattisgarh.
(Interruptions) This officer is suffering from Asthma and his health condition is
deteriorating. ... (Interruptions) Hence it is for the Central Government and also
the State Government to see the safe return of this Officer without any injury to
his life. ... (Interruptions) The public should be given proper protection.
(Interruptions) When the Collector himself is not getting proper protection, then
where is the chance of the public getting proper protection. ... (Interruptions) 1
would request the Central Government and also the State Government to ensure
that this Collector is brought back from the custody of the Maoists.
(Interruptions)
MADAM SPEAKER: Now, Shri S.S. Ramasubbu. [= |

... (Interruptions)
SHRI S.S. RAMASUBBU (TIRUNELVELI): Madam Speaker, this is a very
important problem. The nation is deeply shocked to learn that in the afternoon of
Saturday, April 21, 2012, the cadres of banned Maoists kidnapped the Sukma
District Collector, Shri Alex Paul Menon. He is from my constituency of
Tirunelveli, Tamil Nadu. He has done his schooling at Palayamkottai. Shri Menon
is a very intelligent, efficient, hard-working and dedicated officer. The people of
my entire district are shocked due to this incident. ... (Interruptions)

On behalf of the members of the family of Shri Menon, I urge upon the
Central Government to kindly intervene in the matter, take immediate necessary
action for the early release of the Maoist kidnapped District Collector Shri Menon
and provide adequate compensation to the families of his bodyguard who were
killed in the incident.... (Interruptions)

It is a very important issue because this Maoist problem has been occurring

in Odisha. In an earlier incident also one Collector was kidnapped. Now a person
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who is very intelligent and young, belonging to my constituency, has been
abducted. Please take action immediately to bring him safely. ... (Interruptions)
MADAM SPEAKER: Shri P. Lingam, Shri Shivkumar Udasi, Shri P.T. Thomas,
Shri Shailendra Kumar, Shri Devji M. Patel, Dr. Kirit Premjibhai Solanki, Shri
J.M. Aaron Rashid, Shri Manicka Tagore, Shrimati J. Helen Davidson, Shri S.R.
Jeyadurai, Shri A. Sampath, Shri Virendra Kumar, and Shrimati Botcha Jhansi
Lakshmi are allowed to associate themselves with the issue of kidnap of Shri Alex
Paul Menon.

... (Interruptions)
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SHRI BASU DEB ACHARIA (BANKURA): Madam, today I am raising a very
important issue concerning millions and millions of people of our country. In spite
of repeated assurances given by the Finance Minister as well as the Prime Minister

in regard to containing and controlling the prices of essential commodities, today

the inflation has touched double digit. During this period prices of almost all the

essential commodities like pulses, edible oil, vegetables, rice, wheat, everything
have risen. The situation has worsened because of the wrong policy being pursued

by the Central Government. The Government has allowed speculative trading in

black beans. The Government has allowed inter-State trading in foodgrains.
Because of the policy being pursued by the Central Government, it has adverse
impact on the prices of almost all the essential commodities.... (Interruptions)
Madam, the livelihood of a majority of people, 70 per cent of them, is
dependent on only Rs.20 per day. I demand that there should be focused
discussion on this burning issue, the problem concerning millions and millions of
people. The situation has come to such a pass that today one-fourth of the
population goes to bed with empty stomach, without any food. The Government is
quite indifferent. Because of the inaction of the Government, because of wrong
policy being pursued by UPA-II Government, the inflation is increasing, it has
touched double digit. I demand that this Government should take some concrete
measures, should act against the rising prices of essential commodities, so that the
increase in the inflation is contained and controlled and the livelihood of the
people is ensured.... (Interruptions)
MADAM SPEAKER: Shri Saidul Haque wants to associate himself with the issue
raised by Shri Basu Deb Acharia.
... (Interruptions)

MADAM SPEAKER: Shri Gurudas Dasgupta.
SHRI GURUDAS DASGUPTA (GHATAL): Madam, can I speak from here?
MADAM SPEAKER: All right.

... (Interruptions)



24.04.2012 25

SHRI GURUDAS DASGUPTA: Madam, the issue is that the Government has
totally failed. It is the failure of the Government’s economic policy and it is a
failure of liberalization. It is a failure of the economic reforms. This Government
is quite absolutely ineffective. They cannot even control their own Party Members.
That is how the Government is functioning.

This Government’s inability is exposed in price rise, is exposed in their
own Parliamentary Party meeting, and is exposed everywhere. The Chief
Economic Advisor of the Government is speaking in a different way, while the
Minister is speaking in a different way. This is a total failure of this incompetent,
ineffective, and insensitive Government. The inaction of the Government is highly
deplorable.

I am demanding an All-Party meeting to be immediately called by the
Government to discuss the question of price rise. The price of Mustard Oil has
become Rs. 100. The Consumer Price Index has gone up by more than 10 points.
Once again, let there be an All-Party meeting. Secondly, let there be an all Chief
Ministers’ meeting immediately to be called by the Government of India to chalk
out a specific programme to contain the price rise.

We shall raise the matter every time the Government remains ineffective.
The Parliament’s Resolution has not been implemented. Therefore, there is an
unprecedented situation and we want the Government to act and let us know what
they are doing in this regard. ... (Interruptions)

SHRI SHIVKUMAR UDASI (HAVERI): I would like to associate with what Shri
Gurudas Dasgupta has said on the issue of price rise.
MADAM SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
12.18 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.E


Suresh
d by h1 


24.04.2012 26

14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock

(Shri Francisco Cosme Sardinha in the Chair)

... (Interruptions)

14.0 V4 hrs
At this stage, Shri Ponnam Prabhakar, Shri Madhu Goud Yaskhi and some

other hon. Members came and stood on the floor near the Table

... (Interruptions)

14.0 %2 hrs
MATTERS UNDER RULE 377°

MR. CHAIRMAN : Hon. Members, the matters under Rule 377 may be laid on
the Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them may personally handover slips at
the Table of the House within 20 minutes. Only those matters shall be treated as
laid for which the slips have been received at the Table within the stipulated time.
The rest will be treated as lapsed.

... (Interruptions)

(i) Need to transfer Safety Matches and Match Skillets from the focus
product scheme to the Special Focus Product Scheme

SHRI MANICKA TAGORE (VIRUDHUNAGAR): Safety matches are produced
in Small and Medium Enterprises sector involving minimum capital requirement,
but employing a large labour force. The industry is largely concentrated in the
drought-prone districts of southern Tamil Nadu and provides direct employment

to about 50,000 employees, a majority of whom are unskilled women.

* Treated as laid on the Table
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Safety matches (Tariff No. 36050010) and Match Skillets (Tariff No.
36050090) are currently being exported to African, Latin American and other
countries wherein they have to face stiff competition from match manufacturers
from China, Indonesia, Pakistan and others.

Currently, safety matches 1s covered under the Focus Product Scheme with a
benefit of 2%. Due to the large labour costs involved in the manufacture of safety
matches and match skillets. I urge upon the Union Government and Ministry of
Commerce and Industry to take early necessary steps to consider inclusion of
safety matches (Tariff No. 36050010) and Match Skillets (Tariff No. 36050090)
under Special Focus Product Scheme. This will give this huge labour intensive

industry a competitive edge and help drive the growth of exports.
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(i) Need to ensure effective implementation of laws meant for prevention of
atrocities against people belonging to SC/ST communities in the country

N T A IR (AREDY): § TS R E B g AU U ia Hew@yul vy W)
U IR o BRA BT AR e fhar | sggfud Sifa-seenfa (SR o)
arfafa-1989 @ wfdem™ H @1 WA R FaveIe & dacE 39 a1 B g SIATEAR B
HeAg gfed 8 W@ § | Igd Sfa-oena (SR AR sifefee-1989 & ded ay
1995 H 1Y ¢ oM & rgarR difed aRari o1 anfde Aeradl d gaiq @) egaver W &l
AT 8, «ifeh aravrel @1 den H FRGR gfg 81 R B O d TR v v 1 e < A
et & b gfor ol # Rurd g9 781 @ ot 3R Afq fedl <@g § RIS g6 Y o off
STt ® A1 gfor felt 77 et gara # srawifi @1 € dweror it ToR o ® | ARk w9 3w
Sl Re Foal W A R uRaRi B = 9 femm ok 98 W) swEl & Raens
FRIATE fha eR JARad @ o1 Fad & | 90 Ifoea § W 31fd garhR & RieR
ST Sf-SToiia &l Afgay &1 %8 & | 399 T Wit edid gial © fob a1 & aqd
BT H Pl DA § AT 5 BIA DI T T F AR T8I [HAT S FHhT &, D! Fier o
ElNECIRECIERCR

H SR BRAT ARG B AT AT a1 UR BT I8 AR DI bl & (oY

§AIY Y A DI YAMET S A AN AT SMQ Jor I HIA bl GHIET B 9Y AR A
NMIeAH & A1 3 wene ot fhar @iy |
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(iii) Need to provide funds for construction of new railway line between
Anandnagar and Ghughuli via Maharajganj in Uttar Pradesh

2 g¥ e (VERTEIS, S.9.): YaiR veld H e TR-gYell SR FERSTS I8 el alg
frafor & ATSHT RN 5 A 2012 H Agifrd WA A AU AR I I D @i & 2 B
TRl WARBR 56 URATSHT 8 Y IuTe BRI & |1 8 0 97 &1 50 BIeal IR a8
N |
e B G | T B AT 4 < SIS AERISHS & T DI X 1 A e gd
B8R & AR A VST & 7 dhfcih Xl AF BT |l BRI HAT |

T oTHR] 15 aul H YUl S¥1 H 8 N Ag9 R §U I 20 TR BRIS WU
@ |IUE IR T H AT 2.4 U9 Ud gdl SR T H % 0.6 Ui o1 @y far
g | I8 RIfd SR Uy & fUosus & ik Y 31f® e § |

AT AT DI FATG B BT QM Dl WHR B 8 | IR I o oS
S TS A ATeT T B 69 B e HRAT RN S ¥ |

R &= H Y AT § b IS SMANT B Agifcrd WEAld & U STk Q¥ Ok
s wewr § 78 ¥a o o 2 aRaomel & fou wew 9 onifea evwifr @1 faRw
IS & W H Bs WRGR GRI 981 [HAT Y | Y9 & fUesus &l qHS R [Jord @ AN
DI YR B B [olY TS SHed H D ARDHR gRI IE HEH dohlel SOl ST ATTIH

=
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(iv) Need to implement the proposal for conversion of the India Reserve

Battalion of Lakshadweep into Lakshadweep State Armed Force
SHRI HAMDULLAH SAYEED (LAKSHADWEEP): I would like to draw your
attention to the fact that the Indian Reserve Battalion personnel when transferred from
Lakshadweep Island to Daman & Diu and Dadar & Nagar Haveli have to face lot of
problems viz. economic disparity, change of medium of education for the children and
miserable family life.

When the Islanders working in IRBN are posted in Lakshadweep, they get higher
salary and also get the benefits of being Scheduled Tribe which they cannot avail of when
posted out of Lakshadweep. The Islanders of Lakshadweep are socially and economically
weak. Government service is the major source of their livelihood. They are put to financial
loss when transferred from Lakshadweep to other place. To help the poor Islanders
working in IRBN, Hon’ble Home Minister had kindly agreed the proposal for conversion
of IRBN into Lakshadweep State Armed Force so that the Islanders remain in UT of
Lakshadweep.

Therefore, I would humbly request and urge the Government that this process of
conversion may kindly be expedited till then they may not be transferred from
Lakshadweep to Daman & Diu and Dadar & Nagar Haveli.
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(v) Need to restore the monthly quota of supply of kerosene to Kerala

SHRI KODIKKUNNIL SURESH (MAVELIKKARA): I would like to bring to
the notice of the Union Government a very important matter which is adversely
affecting the Below Poverty Line families and fishermen in Kerala.

The distribution of kerosene through the ration shops has come to a
standstill in Kerala. The depots have been given the direction that they should not
stock kerosene till further directions from the Government. The reason for the
crisis is the Central Government's decision to cut short the supply of kerosene to
the State from this month. This is the second time in the last 10 months that the
Centre has reduced the kerosene quota of the State. Kerala was getting a quota of
15,960 kl of kerosene from the Center which has been reduced to 10, 016 kl. This
move has adversely affected lakhs of below poverty line families, fishermen and
those covered under the Antyodaya Anna Yojana who are dependent upon
kerosene for cooking, lighting and running fishing boats.

I, therefore, urge upon the Central Government to reconsider this decision
and restore the monthly quota of kerosene to Kerala with immediate effect keeping

in view the interests of BPL families and fishermen of Kerala.
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(vi) Need to promote sports and organize events under the Panchayat Yuva
Kreeda Aur Khel Abhiyan in Jalore and Sirohi districts of Rajasthan

3t qao TH. TCd (TiR): Wolps (bl W <9 & qrIoe 3R AiKpiad Siiad &l Uh
31 37T ¥ | IE e iR g Aafddica e &1 Wt U@ 9 © | WaAga Bl SIoiad |
ABOT T & o v A= H Welpe B o Glagstl Bl Sexd Bl & | 39T <% |
A &1 B 75 FRRG BT SMHAR W M0 gl 3 I8dl € 3R 98 WdApa DI
g gfaer @ dfd 2 |

WA & & 3 SR R RRE et sia & fUes el € 1 Rier 4
Wape & b 4 a9 991 e © | g giaems @1 g T ' SR AHETd
DI Gaemsit o1 oW | e W A A il # Wel Aa B e iR dedriEd
HH ® Y IS Jardd H W H5M 3R RfeIH b1 10 BRI Sy |

SR el § Q1 ATdt | UIST A & S T Wi Wt afonfirar T8 @ @
£ AT I AT Yl bl AT IiTiarg I e & g |

SR 3R RRE el 9 arest Ao & siava M dard/se g e «R W
Wolpe HRNAETg SN @t S |
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(vii) Need to set up Atomic Power Plant at Rajauli in
Nawada district, Bihar

ST, Wen fg (Farer): RT WER ¥ DT 99 g7 ER 57 & Tarer i & Sfaia itelt §
amuifdes fagla aRATSHT T @ G190 & o | 39 dew W W @ 9™ & forg faRiv=i &
T S A WOl T | S M T 9R) 9l R [Edd S gy Ul d U R Uh
T ST AT | 99 daW H [I8R AR A Hefdd @3ra B gied A f6 sas forg
GAaRAT SH W 3T UM 3R g9 &l TR SH FA1R U1 Bl MY B & Sl | 39
AT # TR WHR 7 A G-I TR AR JHA S BT S S fhar € R oandt

&6 HIS SN HeH SO b WeY H Bl gl U T8 © | T8 9% A Sfud Brm
R 0 & fIgd e UeR W @RI g Hict 981 J oW TSl ® | I8l f[9ER WIR &
HR WIN &R & 916 TEE B fAgd Sied 8 Uil § | Sy JSilell Siuridd A
RATSHT f[I8R & oY grorary @t @R 2 | Afe B 7 50 GdY H APRIHD HeH T8l Sorl
a1 ¥g fderR @ forg zmad enfl |

31T: 3TfIcld T WRPR [T8R WBR & IMMLATA & 3Tl H I0Iad fIgla aRRars
DI WP A IFS HIAIT DI ST 7 S HRATE HY | 39 3R § IWBR BT &1 3R
fIRIYeRR GeTH= &1 &I JATHTE HRAT g |
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(viii) Need to set up a Maritime University in Gujarat

SHRI HARIN PATHAK (AHMEDABAD EAST): I want to bring to the kind
notice that Gujarat State has the longest coastline of 1600 kms. There is one major
port (Kandla Port Trust) and 41 non major ports. Gujarat ports including Kandla
handles 35% of the total cargo handed in India and Gujarat Maritime Board Ports
handles 80% of the cargo of all minor ports in India. Nearly 7000 ships per year
come at Gujarat Ports. The requirement of man power is, therefore, very high.
With a view to make available marine manpower to be deployed in the sector,
Gujarat. State had requested the Centre for establishment of Maritime University
in Gujarat. The purpose of establishing of Maritime University is to impart
education at graduate and post graduate level to the students willing to join
maritime sector. The university would offer various courses on Port Management,
Marine Engineering, Nautical Science and Ship Building etc. Government of
India had announced the establishment of two Universities one at East Coast and
other on West Coast and it was informed that permission for starting Maritime
University has been granted to Kandla Port Trust and it was suggested that
Gujarat Maritime Board can have a Maritime Institute and the same can be
affiliated to the Maritime University. In this connection, Gujarat Govt. is regularly
requesting Director General of Shipping, and Government of India to expedite the
approval for Maritime Institute in Gujarat State for the benefit of students from
Gujarat State who are keen to join the shipping lines and will add to manpower.
Since this matter is pending for more than 2 years, I, therefore, request the
Hon’ble Minister through this august House to expedite this matter so that

Maritime University can be set up in Gujarat
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(ix) Need to run MEMU trains from Hardoi to Lucknow, Bareilley,
Shahjahanpur, Shahabad and Sandila in Uttar Pradesh

SAA I JAT (TRQNS): <X H YeTd Bl I a8 IGDBI A Dlg [debed &1 8l Feball |
W ARG &3 Bals | YAd & A Pl & U S @ ofd 99y A AR RS g | O
AR & S 9T D ATEIH A AU Yod & U UgaTd X8 § IR SRS 741 9R off
eld Bl HRIYITel HAYS b T8l & |

EGIs A RIS Vel -SRI R-TMEEE-Heldl & oy W ARSI §RI Al
S AT DI W AT DI @A Y Y 2007 H Nl goIC H dchrellA Nl HAT gRT A9 Bl T
oft 3R g foy $B Yord gat @1 fafRa ox At & off Oof avg 0 9 w® @ &) 9
2 b oSt I B #H1 o &1 AT URH T8l 83Nl © | $9d HRUT R S H ¥ &b
Ofd SR § | 9 ST A1ed © [ SRaReR Nerd (Ul |yurell & IIwd B RN A

DT |

H AT B § 6 I S & SRSt A7 & AT HATAd JAfdeld 8kalg Siug

I HH AT BT FATAT TR B B TRl FY |
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(x) Need to allocate funds for repair of National Highways in Uttar Pradesh
and construct a bridge across river Ghagra between Barhaj and Mau in
Deoria Parliamentary Constituency, Uttar Pradesh

3t R gwTe TaTE (SaREn): <9 & $s 3o g glaasit & ove 3 Uesud &
RreR 2 | < & TSI & R B &g b3 AN I E & Y fUBSTH &I R B =g
giare! giaemsil o1 o9 & | JErEl WS ATSHT B S SR Q¥ §RIE €9 Bl AN
P I © SFHT a-fagrs W SW T A 9ar | diy g Y | SUSR S H1eH W 97N
g% H Uil Ud SIoTel JheR B ARBR U1 of 8l & WY D! b [dbrd B {7 IR Y
P g9 T8l ¢ @ | SR TS H 43 T oA 2 B ddrs 6681 fharder & Rad |
3178 fhaHier &1 RRWT SR YT IRGR & U9 & | 397 TSB! DI S B TG TdIhRU]
B HT DI QR BHRA U4 AT DR A B (Y s WRPR &9 81 < 8l & | 991 gd a18 4
g0 GSHI & JHAM B oY 43 IS WY B RN B AN B 5 TWHR 1 AJd Ib
ST T g3l & | A WSy &3 <aRAT H U drell |TERT Fal W Yeb ol F Bl A Dy
DI A DI A @G T | Y8 Y aReSl © IRRIAT AR A A Pl Sl DT D BT R
IR BT 3R AN dTel ATeA1 BT B [hAMIC DI g4 DA 8 G 3T UGl U4 Siordl B
WGUd BT HH [HAT ST AHal ¢ | 399 39 Yo © SMFU @ idl B fTbe & @aaw el
S g avE Uss &3 © |

ds WDHR A AN ¢ A & A vd g gl & st § 98 oo
AR < i < & s & © f[Aer A & <2 &1 D 8 A1 € Ud A% dqard &
# R 9TeRT T W aRES H 7S DI e @ oY g & A0 SR BT i qem Y |
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(xi) Need to review the proposed shifting of Centre for Railway
Information System from Hajipur, Bihar to Kolkata

W. I T Ared (WefergH): # Yol HA S B 1 XeAd AT TOell B 8Io(YR, Jd-
HE XAd P DIl | RAART fby ST @ yami &l 3R faat =mean g |

I8l AT STl WA e Bl ATS AT Td I AR Y4-HET Yeld AR AR
RIS H PIBT e HR G © |

9 B D DPIABMI RIFARG B W ST GAGW qd-7eT Yeld, ONgR Dl el of,
IFH BB HH AT ST 3R Hiodal W FHRAT 9¢ gl | g9-Ae0 Yod 3 AR A& |
IR gRT SR fedhe yumelt fedwel &l SUAT d om Sirar § | 3id: 399 ATl by )
HIAHTT IR ¥R 81 BT |

TeT Sifh W4 U Q) UER H1 Solf UM @ IR SRR 2, I8 W a1 MeRa deai
BT G A B |

ITHT XAd GATT YUMTSll ®s DIl bl ST H g Bl oy Sagfaensti &
3pel e 2 |

3rd: 39 oy @1 wIffd &R BRIt &Y 9917 RaT U |
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(xii) Need to fill up the vacant posts of teachers in Kendriya
Vidyalaya at Dharamapuri in Tamil Nadu and also
upgrade the school to higher-secondary level

SHRI R. THAMARAISELVAN (DHARMAPURI): The Kendriya Vidyalaya at
village Kuppur in my parliamentary constituency was opened way back in 2007
which was upgraded to Xth standard. The total students enrolled as of now is 450.
The total sanctioned strength of teachers for this only Kendriya Vidyalaya in my
constituency is 27, but as on date there is only 13 teachers working and the
remaining posts of teachers are lying vacant for a long time. The pupil-teacher
ratio at this school 1s 1:36 which is very low as far as Kendriya Vidyalayas are
concerned. Because of the high percentage of lack of teachers at this Kendriya
Vidyalayas, the quality of education has suffered and the study of the students has
been hampered and their academic future is at peril. Moreover, there has also been
a demand to upgrade this school upto XII standard as the students studying in this
school are facing a lot of difficulties in getting admission for higher standards and
it becomes very difficult after these students qualify Xth standard. Therefore, I
urge upon the Hon’ble Minister to immediately direct the Kendriya Vidyalaya
Sangathan to fill up the vacant posts of teachers in Kendriya Vidyalayas at
Dharmapuri urgently as well as to take immediate steps to upgrade this school

upto XIIth standard.
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(xiii) Need to issue a coin to commemorate the centenary
of ‘Sarada Prathishta’ established by Sree Narayana
Guru in Kerala

SHRI A. SAMPATH (ATTINGAL): Sree Narayana Guru is the one of the most
famous social reformers of India, who had transformed almost all the fields of
Kerala from the dark ages to the days of reformation and modern paradigm.
Varkala Sivagiri in the present Attingal Lok Sabha Constituency is his Samadhi
Place and the Sivagiri Mutt established by him is having the “SARADA
PRATHISHTA” (01" May, 1912) which is considered as the goddess of
education, enlightment and emancipation. It was in Varkala Sivagiri in the year
1925 (13™ March) the historical meeting between Mahatma Gandhi and Sree
Narayana Guru took place. Our great national poet Rabindra Nath Tagore also
visited Sarada Mandir on 22" November, 1922 and after having discussions with
Guru, he was deeply impressed.

This year, 2012 is the centenary of the historical “Sarada Prathishta”
established by Sree Narayana Guru and it is high time the nation pays respect to
this symbol of social justice and social reformation. Quite a lot of national and
international personalities have visited this place during various occasions.

Hence, I urge upon the Government of India to issue a coin in the

denomination Rs 5/- to commemorate the centenary of “Sarada Prathishta”
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(xiv) Need to provide funds to the Government of Odisha for repair of
National Highways in the State and particularly between
Bhadrak and Chandikhole

SHRI ARJUN CHARAN SETHI (BHADRAK): The condition of National Highways
in Odisha State is very bad due to incessant rainfall in a year. The National Highways
Authority of India should place funds with the State PWD so as to make regular repairs and
maintenances in a regular basis. The condition of N.H. No. 5 between Bhadrak and
Chandikhole is particularly bad. Hence, the required funds should be made available

immediately for its repair and restoration.
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(xv) Need to revise the pension being given to old age pensioners
under Employees Pension Scheme 1995

SHRI JOSE K. MANI (KOTTAYAM): I would like to highlight the miserable
plight of retired employees covered under the family pension and pension
schemes of 1971 and 1995 presently receiving a pittance ranging from Rupees
300 to 2000 per month. These entitlements were fixed at the time of the
commencement of the schemes with an assurance from the Government that the
entitlements under these schemes would be revised every three years
commensurate with the rate of inflation and rise in cost of living.

The rupee has since been devalued many times over and the present monthly
disbursement would not even cover a fraction of costs providing basic
requirements for a dignified living at old age - food, clothing, Medicare and
shelter. Many representations from the Employees Provident Fund Pensioners’
Associations are still pending with the Government for revision of pension
entitlements under these schemes calibrated to the present day cost of living
index. In my view there is no justification on the part of the Government denying
the legitimate demands of old age pensioners struggling hard to lead a dignified
living as costs/prices of essential commodities have risen much beyond the
capacity of the meagrely paid pensioners. | would therefore urge the Centre in the
Ministry of Labour and Employment to address this long pending concern of old

age pensioners.
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MR. CHAIRMAN: Hon. Members, please go and occupy your seats. You have
made your point.
... (Interruptions)
MR. CHAIRMAN: Please go to your place. Do not hijack the proceedings of the
House.
... (Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions)”...
MR. CHAIRMAN: Hon. Members, please go to your seats. I am warning you that
I will have to take action.
... (Interruptions)
MR. CHAIRMAN: I am warning you, I will take action. Please go to your seats.
... (Interruptions)
MR. CHAIRMAN: Hon. Members, please go to your seats. Do not force the Chair
to take action.
... (Interruptions)
MR. CHAIRMAN: Hon. Members for the last time, I am warning you, please go
to your seats.

... (Interruptions)

* Not recorded
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14.02 hrs
MOTION RE: SUSPENSION OF MEMBERS FROM THE
SERVICE OF THE HOUSE
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Sir, I beg to move:

“That the Members, Sarvashri Ponnam Prabhakar, Madhu Goud
Yaskhi, Dr. Manda Jagannath, Sarvashri Gutha Sukhender Reddy,
K.R.G. Reddy, Rajaiah Siricilla, Porika Balram Naik and Dr.
Gaddam Vivekanand be suspended from service of the House for
four days beginning from today ”.

MR. CHAIRMAN: The question is:

“That the Members, Sarvashri Ponnam Prabhakar, Madhu Goud
Yaskhi, Dr. Manda Jagannath, Sarvashri Gutha Sukhender Reddy,
K.R.G. Reddy, Rajaiah Siricilla, Porika Balram Naik and Dr.
Gaddam Vivekanand be suspended from service of the House for
four days beginning from today”.

The motion was adopted.

... (Interruptions)

MR. CHAIRMAN: The motion of suspension is adopted. Sarvashri Ponnam
Prabhakar, Madhu Goud Yaskhi, Dr. Manda Jagannath, Sarvashri Gutha
Sukhender Reddy, K.R.G. Reddy, Rajaiah Siricilla, Porika Balram Naik and
Dr. Gaddam Vivekanand are suspended from the service of the House for four
days beginning from today.

... (Interruptions)
MR. CHAIRMAN: Hon. Members, now please withdraw from the House. You
people have been suspended from the service of the House.

... (Interruptions)

MR. CHAIRMAN: The House stands adjourned to meet again at 2.30 p.m.
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14.04 hrs

The Lok Sabha then adjourned till Thirty Minutes past
Fourteen of the Clock. E

14.30 hrs

The Lok Sabha re-assembled at Thirty Minutes past
Fourteen of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)
... (Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet tomorrow at 11 o’clock.

14.30 V4 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, April 25, 2012/Vaisakha 5, 1934 (Saka). E



krr
djourned at  1405

reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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